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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

NEW DELHI
OA NO 753/2023
IN THE MATTER OF:
DR. RAJESH BAHUGUNA ...COMPLAINANT
VERSUS
STATE OF UTTARAKHAND & ORS ...RESPONDENTS
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1. | Reply Affidavit on behalf od the District 1-5

Magistrate, Dehradun in compliance of the order
dated 28.03.2025.

2. | Annexure A 6
Copy of the order dated 28.03.2025
3. | Annexure B 7-19

Copy of the report by Sub-divisional Magistrate,
Dehradun along with Nazri Map and Khasra
records.

4. | Annexure C 20-23
Copy of the letter dated 29.07.2025.

Dated 30.07.2025
Filed by

Adv Anjali Rajput

Counsel for State of Uttarakhand



P 184

Nen ol

%

T,

: BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BEN CH

NEW DELHI
OA NO 753/2023
IN THE MATTER OF: |
Dr RAJESH BAHUGUNA
VERSUS

STATE OF UTTARAKHAND & ORS.
REPLY AFFIDAVIT ON BEHALF OF THE DISTRICT MAGISTRATE,
DEHRADUN IN COMPLIANCE QOF THE ORDER DATED 28.03.2025
PASSED BY THIS HON’BLE TRIBUNAL.

Most respectfully showeth:

I Savin Bansal aged about 41 years S/o Shashi Bansal currently posted as
District Magistrate, Dehradun, Government Of Uttarakhand do hereby
solemnly affirm and declare as under:-

1. I say that I am posed as District Magistrate, Dehradun, Government of
Uttarakhand impleaded as respondent in the instant application and duly
competent'to swear this affidavit and as such I am well acquainted with the
facts and circumstances of the present case. |

2. That the preset case came up for hearing on 28. 03 2025 and the Hon’ble

Trlbupal was please to pass the following order:

“2. Learned Counsel further submits that response on behalf of

’respOndent no.6-District Magistrate, Dehradun will be filed within one

week.

v

Bisirict Magisiraie
Det TAdun.
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That the copy of the order dated 28.03.2025 is annexed herewith as
- Annexure A. .
3. It is submitted that in compliance of the above order the present affidavit
is being filed. |
4. That a report was sought from Sub District Magistrate, Dehradun and in N
its reply dated 27.03 .2025 letter no 848/SPA-:Report/ it is stated that

a. Krishna Enclave located in Revenue Village Amwala Tarla, which
is falls within Khasra No. 146,147 to 133, 134, 135, the residents
of the colony are requesting a road connecting to the main exist_ing 4
road of Tapovan Enclave.

b. The residents of Krishna Enclave is displayed in green color in the
attached Nazri map. The kutcha path used by the said population to
reach the main road of Tapovan Enclave is shown in red color in the
Nazri map. That the Kha Sa. No. is 120 mi. area 0.0200 ha and the
said land is recorded as Jungle Sal (Category 5 (3).

c. Private colony Krishna Enclave is covered with dense sal forest on
three Sides in the east, west and south directions béaringvkhésra, no
102 Jha area 4.040 other barren (category 5 (3) D), 102 D. area
12.4180 ha is recorded as Reserve Forest, which is shown in yellow
colour in the enclosed Nazri map. The said land is situated to the
west of Khas. No. 120, which is being used as a road.

d. The land being used as a road, in the east direction from Khas. No.
120, is Khas. No. 220 A, area 5.1530 ha,. reserve forest, 220 D, area
1.4200 other barren, 220 T; area 2.8680, forest Sal-and 220 D, area

1.730 ha. The ;and%llgegrded as a bush forest in revenue records,

-’
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J’ ~ which is shown in blue color on the map, in wh1ch evergreen forest

of Sal species trees. |
e. The land where residents of Krishna Enclave are demanding
concrete road, the said land is currently running as a small footpath,
the said footpath is covered with dense trees on both the sides, this
land is fully owned by the Forest Department, any kind of road
widening Work/éonstruction work on the said land is required to be
done by the Forest Department as per rules.
That the copy of ﬂ;e report along with the Nazi Map and records of
khasra is annexed herewith as Annexure B’ (COLLY) |
5. That in roprt. By the sub-district Magistrate vide letter no
1849/SPS/Inspection dated 29.07.25 stats that: |
a. The area in question falls under Ladpur compartment number 4A‘,O‘
f : (reserved forest area) of Raipur 1% beat of Raipur range of
| Mussoorie forest division, Mussoorie. A temporary unpaﬁred
footpath from Nalapani Tapovan road to Aamwala Tarla, the
boundary of the said reserved forest area, already exists. The Google
satellite image of the said place from 2025 to present of different
time periods makes it clear that the unpaved road in question already

existed. The unpaved road in question has been used for years by the

l

J

|

|

|

J

|

} ' local people for movement as well as by the forest personnel for
g forest fire protection/patrolling of forest and wildlife etc. |
{ b. Krishna Enclave located in Revenue Village Aamwala Tarla whiph

| is situated in land Khasra no. 122 to 137 and 146, 147 the residents

l of the said éolony are currently using the road running near

‘ Madhuvan Enclave located on Sahastradhara Marg fbr commuting.

The settlement of the said Krishna Enclave is surrounded by dense -

District Magistrate
~ Dehradune




forest on three sides. The residents of the said colony use the said

kutcha road for walking.

c. At present, the residents of the said Krishna Enclave are using the
dirt track to reach the Tapovan Enclave Nalapani main road. That :
Khasra no. 120 has an area of 0.0200. it is recorded as Jungle Sal
(Category 5-3) which is the property of the Forest Départment.

d. The said Krishna Enclave is surrounded by den$e forers}t on three
sides i.e. east, west and south in which trees of saal 'spe‘cies are
standing. The Said land is Khasra No. 102Jh/4.040. The other is
barren (category 5-3D) and 102D/12.418. Wthh is recorded in the
record as reserve forest. The said land is used as a footpath and is
situated in the west and north direction of the land and Tapovan
Enclave is adjacent to the Nalapani main road. _ ‘

e. The land being used for the path, to 'Ehe east of Khasra no. 120 is

 Khasra no. 220K having area 5.1530. Reserve forest, 220Gh having
area 1.420. Other barren land and 220T having area 2.8680. Forest
Saal and 220Da having afea 1.730. The land is recorded as\ forest
bush and to the west of the said footpath is Khasra No. 102Da having
area 12.4180. This land is registered in the name of Reserve Forest. -
. There is evergreen forest in all the above Khasra numbers in which
Saal trees are standing. |

f. No vehicular movement was found on the said kachi pagdandi and
the forest départment dug a ditch to close the road to prevent
vehicular movement on the kachi pagdandi.

~ That the copy of the. letter dated 29.07.2025 is annexed herewith as

Bigtrict Magistrale
Dehradun.
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That the present reply on behalf of the Divisional F orest Officer,
Pithoragarh is being submitted before this Hon’ble Tribunal for kind

1%

DEPONENT
st bad ou sy

i

perusal and kind consideration.

acuyrt.

Verification:

I deponent named above, do hereby verify and say that the contents
mentioned in the present reply by way of affidavit are true and correct to
my knov;rledge' based on record, no [art of it is false a.nd nothing mateﬁal
has been éoncgaled therefrom.

Verified at Dehradun, Uttarakhand on this.ga .day of Juiy, 2025
W

DEPONENT



~
&

189

Ttem No. 11 _ Court No. 1

BEFORE THE NATIONAL GREEN ATR_IBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 753 /2023

Dr. Rajesh Bahuguna ‘ Applicant -
Versus ,

State of Uttarakhand & Ors. . Respondent(s)

Date of hearing: 28.03.2025

CORAM: HON’BLE MR. JUSTICE PRARASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Dr. Rajesh Bahuguna, Applicant in Person (Through VC).
Respondent: Ms. Anjali Rajput, Adv. for the State of Uttarakhand.
. Dr. Aman Rab & Mr. Devang Mishra, Advs. for R - 8 (Through VC).

'ORDER
1. Learned Counsel appearing for State of Uttarakhand submits that
she has filed response to the objections submitted by the applicant to the
report of the joint committee dated 20.08.2024. She submits that since
response has been filed after the Wori{ing hours of the Tribunal on the
previous working day, therefore, it has not come on record.
2. Learned Counsel further sﬁbmits that response on behalf of
respondent no.6-District Magistrate, Dehradun will be filed within one
week. |
3. Liston 31.07.2025.

Prakash Shrivastava, CP

Sudhir Agarwal, JM .

Dr. A. Senthil Vel, EM

March 28, 2025
JG..

/ k 1
District Magistrai®
Dehradurt.
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